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(b) As reported by thc (em &
Jewellery Export Promotion Council,
exports of gold jewellery and non-
gold jewellery (including silver jewel-
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lery and articles) during January-
June, 1990 compared to January-June,
1989 are estimated to be as under:—

(Rs./Crores)

Item January-June January-June
1990 1989
1. Gold Jewellery 161.09(P) 122.44
2. Non-gold Jewellery 6.38(P) 4.49

(P) —Provisional.

[Translation)
Lok Adalats held in U.P.

5054. SHR1 SHEO SHARAN
VERMA: Will the Minister of
LAW AND JUSTICE be pleased to
state :

(a) the number of Lok Adalats
held in Uttar Pradesh during 1987-90;
and

{b) the numbcr of cases disposed
of by these Lok Adalats, ycar-wise?

THE MINISTER OF STEEL. AND
MINES AND THE MINISTER OF
LAW AND JUSTICE (SHRI DI-
NESH GOSWAMI): (a) and (b) On
the basis of satistical information as
received from the Uttar Pradesh Legal
Aid and Advice Board. the number
of Lok Adalats held and cases dis-
posed of in UP. during the years
1987-90 are as under:—

Year No. of Lok Cases
Adalats  disposed
(including of f
Mini Lok
Adalats)
1987-88 129 1,73,147
1988-89 174 1,83,384
1989-90 186 2,14,400

[English}
Exports to East European Countries

50585. SHRI GANGA CHARAN
LODHI: Will the Minister of
COMMERCE be pleased to state.

(a) the items which are being ex-
ported to the East European countries;

(b) whether theie is no export of
consumer goods to East European
countries; and

(c) if so. the reasons therefor?

THE MINISTER OF COM-
MERCE AND TOURISM (SHRI1
ARUN KUMAR NEHRU): (a)
and (b) The various itcms of Indian
Exports to East European countries
consist of agricultural products, mine-
rals and ores, leather products, tex-
tiles including garments, chemicals
and chemical products, engineering
goods, etc. The range of exports
includes various consumer goods like
garments, household chemicals, deter-
gents, razor blades, etc. and consumer

durables like consumer electronics,
passenger cars, two wheclers like
mopeds, etc.

(c) Does not arise.

Honorarium to officials engaged in
Defending cases im CAT

5056. SHRI RAM SAGAR (Said-
pur): Will the Minister of FINANCE
be pleased to state:

-(a) whether due to financial cons-
traints Government have taken a deci-



